
ITEM NO.32               COURT NO.1               SECTION XVII-B

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION(S)(CIVIL)  NO(S).  4677/1985

M.C.MEHTA                                          PETITIONER(S)

                                VERSUS

UNION OF INDIA & ORS.                              RESPONDENT(S)

ONLY (1) I. A. NO. 142712/2025 (2) CEC REPORT NO. 44/2025 (3) I. A.
NO. 32418/2024 (4) I. A. NOS. 182567/2019, 182573/2019, 
150265/2021, 275268/2024 IN W.P.(C) NO. 4677/1985 ARE LISTED. 
 
 
Date : 06-10-2025 This petition was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE K. VINOD CHANDRAN

Amicus Curiae Mr. S. Guru Krishna Kumar, Sr.Adv.
                   Ms. Anitha Shenoy, Sr. Adv.
                   Mr. Ashwin K., Adv.
                   Mr. Vishesh Goel, Adv.
                   Ms. Sadhana Madhavan, Adv.
                   Ms. Kavana Rao, Adv.
                   Ms. Srishti Agnihotri, AOR

Mr. A.D.N. Rao, Sr. Adv.
Mr. Siddhartha Chowdhury, Adv.

                   

For Petitioner(s) : Petitioner-in-person
                    

Mr. Manan Verma, AOR

For Respondent(s)/Applicant(s):

Dr. Surender Singh Hooda, AOR
                   M/S.  Parekh & Co., AOR
                   Mr. Ashwani Kumar, AOR
                   
                   Mrs. Rachana Joshi Issar, AOR
                   Mr. Svarit Uniyal Mishra, Adv.
                   Mr. Kaushalendra Dutt Pandey, Adv.
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Mr. Rajat Singh, Adv.
Mr. Rajesh Aggarwal, Adv.

                   
                   Mr. Harish Pandey, AOR
                   Mr. V. K. Verma, AOR
                   Mr. Prashant Chaudhary, AOR
                   Mrs. Rekha Pandey, AOR
                   Mr. Pravir Choudhary, AOR
                   Mr. Nikilesh Ramachandran, AOR
                   Ms. Prerna Mehta, AOR
                   Mr. Sunil Kumar Jain, AOR
                   Mr. Ravi Kumar Tomar, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Mukesh Verma  - A, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Raman Yadav, Adv.
                   Ms. Shagun Thakur, Adv.
                   Mr. Shantnu Sharma, Adv.
                   Ms. Chitrangda Rastravara, Adv.
                   
                   Mr. Tejaswi Kumar Pradhan, AOR
                   Mr. Manoranjan Paikaray, Adv.
                   Mr. Pranab Kumar Samantray, Adv.
                   Mr. Pradeep Kar, Adv.
                   
                   Mr. P. Parmeswaran, AOR
                   Mr. Gunnam Venkateswara Rao, AOR
                   Mr. Abhay Kumar, AOR
                   
                   Ms. Diva Singh, Adv.
                   Mr. Devendra Singh, AOR
                   Mr. Avinash Poddar, Adv.
                   Mr. Ankit, Adv.
                   Mr. Bhupender Yadav, Adv.
                   Mr. Karan Thakur, Adv.
                   Mr. Swagat Nanda, Adv.
                   
                   Mr. A. Venayagam Balan, AOR
                   
                   Mr. Sanjee Sen, Sr. Adv.
                   Mr. Praveen Swarup, AOR
                   Mr. Praveen Swarup, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Prahalad Balaji, Adv.
                   Ms. Anjali Singh, Adv.
                   Ms. Sheetal Kandpal, Adv.
                   Mr. Sukhamrit Singh, Adv.
                   
                   Ms. Binu Tamta, AOR
                   Mr. Shekhar Kumar, AOR
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                   Mrs. Anil Katiyar, AOR
                   Ms. Anu Gupta, AOR
                   Ms. Manju Jetley, AOR
                   Ms. Sharmila Upadhyay, AOR
                   Mr. Satish Aggarwal, AOR
                   Mr. Satyendra Kumar, AOR
                   Mr. Ajit Sharma, AOR
                   Mr. Suresh Chandra Tripathy, AOR
                   Mr. Md. Farman, AOR
                   Ms. Ruby Singh Ahuja, AOR
                   Mr. Sudhir Naagar, AOR
                   Mr. Venkateswara Rao Anumolu, AOR
                   
                   Mr. Abhijit Sengupta, AOR
                   Mr. Muddam Thirupathi Reddy, Adv.
                   Mr. Paras Chauhan, Adv.
                   Mr. Deepak Bahl, Adv.
                   Mr. N.maylsamy, Adv.
                   Mr. Harish Adhikari, Adv.
                   
                   Mr. Neeraj Kumar Gupta, AOR
                   Mr. Tarun Johri, AOR
                   Mr. Avinash Kr. Lakhanpal, AOR
                   Mr. Sanjay Kapur, AOR
                   Mr. T. L. Garg, AOR
                   Mr. Shiv Prakash Pandey, AOR
                   Mr. Pranaya Kumar Mohapatra, AOR
                   Ms. Rukhsana Choudhury, AOR
                   Mr. Harsh V. Surana, AOR
                   Mr. Raj Kamal, AOR
                   
                   Mr. Himinder Lal, AOR
                   Dr. Chidanand P. Mansur, Adv.
                   Mr. Rakesh Kumar, Adv.
                   
                   Mr. Sunny Choudhary, AOR
                   Mr. D. K. Devesh, AOR
                   Mr. Kailas Bajirao Autade, AOR
                   Mr. Anand Varma, AOR
                   Mr. Arvind Kumar Sharma, AOR
                   Mr. S. S. Shroff, AOR
                   Ms. Firdouse Qutb Wani, AOR
                   Mr. Kamal Mohan Gupta, AOR
                   Ms. Neha Sharma, AOR
                   
                   Mr. Smarhar Singh, AOR
                   Ms. Shweta Kumari, Adv.
                   Mr. Dhananjaya Kumar Tyagi, Adv.
                   Mr. Mohd Asim, Adv.
                   Mr. Pankaj Prakash, Adv.
                   Mr. Manoj Kumar, Adv.
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                   Mr. Abhinav Agrawal, AOR
                   Mr. Avadh Bihari Kaushik, AOR
                   Mr. Shekhar Prit Jha, AOR
                   Mr. Rameshwar Prasad Goyal, AOR
                   Mr. Prithu Garg, AOR
                   Mr. Krishnanand Pandeya, AOR
                   Ms. Mayuri Raghuvanshi, AOR
                   
                   Mr. Saurabh Mishra, AOR
                   Mr. Shrimay Mishra, Adv.
                   Mr. Abhinav Pandey, Adv.
                   
                   Mr. Siddhartha Chowdhury, AOR
                   Mr. Sanjeev Malhotra, AOR
                   Mr. Amarjit Singh Bedi, AOR
                   
                   Mr. Vishnu Sharma, AOR
                   Mrs. Anupma Sharma, Adv.
                   Mr. Amar Jyoti Sharma, Adv.
                   Ms. Parinita Sehrawat, Adv.
                   Mr. Kartikeya Chaudhary, Adv.
                   
                   Mr. Lalit Khanna, Adv.
                   Mrs. Gargi Khanna, AOR
                   
                   Mr. Somnath Mukherjee, AOR
                   Mr. Guntur Pramod Kumar, AOR
                   Mr. Abinash Kumar Mishra, AOR
                   Ms. Nidhi Mohan Parashar, AOR
                   Mr. Purna Chandra Patnaik, AOR
                   Mr. Ramesh Kumar Mishra, AOR
                   Mr. Arvind Gupta, AOR
                   Mr. Vivek Narayan Sharma, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Mr. K. V. Mohan, AOR
                   Mr. Arjun Garg, AOR
                   Mr. Shrey Kapoor , AOR
                   
                   Mr. Vivek Gupta, AOR
                   Mr. Ankit Verma, Adv.
                   Mr. Govind Gupta, Adv.
                   
                   Mr. Karunakar Mahalik, AOR
                   Mr. Yoginder Handoo, AOR
                   Dr. Arvind S. Avhad, AOR
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                   Ms. Madhu Sikri, AOR
                   Ms. Binu Tamta, AOR
                   Mrs. Rani Chhabra, AOR
                   Mr. Vishnu Kant, AOR
                   Mr. V. N. Raghupathy, AOR
                   Mr. E. C. Agrawala, AOR
                   Mr. A. Raghunath, AOR
                   Mr. Prakash Ranjan Nayak, AOR
                   
                   Mr. Tejaswi Kumar Pradhan, AOR
                   Mr. Manoranjan Paikaray, Adv.
                   Mr. Pranab Kumar Samantray, Adv.
                   Mr. Pradeep Kar, Adv.
                   
                   Mr. Ambhoj Kumar Sinha, AOR
                   Mr. T. V. George, AOR
                   Ms. Smita Maan, AOR
                   Mr. Tarun Gupta, AOR
                   Mr. Abhinav Shrivastava, AOR
                   
                   Mrs. Haripriya Padmanabhan, Sr. Adv.
                   Mr. Shrutanjaya Bhardwaj, Adv.
                   Ms. Yashi Bajpai, Adv.
                   Ms. Gauraan, AOR
                   
                   Mr. Prashant Bhushan, AOR
                   
                   Mr. Alok Gupta, AOR
                   
                   Ms. Sharmila Upadhyay, AOR
                   Mr. R. C. Kohli, AOR
                   M/S. Mitter & Mitter Co., AOR
                   Mr. Bimlesh Kumar Singh, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B. K. Satija, A.A.G.
                   Mr. Rahul Khurana, Adv.
                   Mr. Samar Vijay Singh, AOR
                   Ms. Sabarni Som, Adv.
                   Mr. Aman Dev Sharma, Adv.
                   Mr. Gaj Singh, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Aakanksha, Adv.
                   Ms. Seema Sindhu, Adv.
                   Ms. Kirti, Adv.
                   Mr. Sarthak Arya, Adv.
                   Ms. Karishma Malani, A.A.G.
                   Mr. Vaibhav Vikram Singh, Adv.
                   Ms. Shruti Tripathi, Adv.
                   Ms. Shikhar Saxena, Adv.
                                      
                   Ms. Pallavi Tayal, AOR
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                   Mr. Vivek Narayan Sharma, AOR
                   
                   Mr. Vinayak Sharma, Standing Counsel, Adv.
                   Mr. Ravinder Kumar Yadav, AOR
                   
                   M/S. Unuc Legal Llp, AOR
                    D S Mehra, AOR
                   Mr. Rajesh Kumar Chaurasia, AOR
                   Ms. Richa Kapoor, AOR
                   Mr. Akshay Verma, AOR
                   Ms. Malvika Kapila, AOR
                   M/S. Karanjawala & Co., AOR
                   Mr. Anand Mishra, AOR
                   Mr. Dinesh Chandra Pandey, AOR
                   Mr. Raj Bahadur Yadav, AOR
                   Mr. Kiran Kumar Patra, AOR
                   Mr. Shantanu Krishna, AOR
                   Mr. Ekansh Mishra, AOR
                   
                   Mrs. Aishwarya Bhati Ld, A.S.G.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Jagdish Chandra, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Rajat Nair, Adv.
                   Ms. Suhasini Sen, Adv.
                   Mr. Navnajay Mahapatra, Adv.
                   Mr. T.s. Sabarish, Adv.
                   Mr. Mayank Pandey, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Ms. Sunanda Shukla, Adv.
                   Mr. K.m. Nataraj Ld, A.S.G.
                   Mr. A. Sirajudeen, Adv.
                   Mr. P.v. Yogeswaran, Adv.
                   Mr. Sharath Nambiar, Adv.
                   Mr. B.k. Satija, Adv.
                   Ms. Shradha Deshmukh, Adv.
                   Mr. Chitransh Sharma, Adv.
                   Mr. Sarthak Karol, Adv.
                   Mr. Manish, Adv.
                   
                   Mr. Kailash Prashad Pandey, AOR
                   Mr. Varun Varma, Adv.
                   Mr. Amit Kumar Chawla, Adv.
                   Mr. Hitesh Kumar Sharma, Adv.
                   Mr. Kailash Prasad Pandey, Adv.
                   Mr. Akhileshwar Jha, Adv.
                   Ms. Shreya Jha, Adv.
                   Mr. Mahi Pal Singh, Adv.
                   Mr. Chaman Sharma, Adv.
                   Mr. Ishank Ranjan, Adv.
                   Mr. Prakhar Shukla, Adv.
                   Mr. Rakesh Vishan, Adv.
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                   Ms. Swati Vishan, Adv.
                   Ms. Manisha Chawla, Adv.
                   Ms. Niharika Dwivedi, Adv.
                   Ms. Pulkit, Adv.
                   Mr. Saurabh Kumar Solnki, Adv.
                   Ms. Laveena Tak, Adv.
                   Mr. Jatin Malik, Adv.
                   Mr. Dilip Kumar, Adv.
                   
                   Mr. Ashok Anand, AOR
                   Mr. Ejaz Maqbool, AOR
                   Mr. Chanchal Kumar Ganguli, AOR
                   Dr. Surender Singh Hooda, AOR
                   Ms. Shagun Matta, AOR
                    Samir Malik, AOR
                   Mr. Krishna Pal Singh, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Sudarshan Lamba, AOR
                   Ms. Suhasini Sain, Adv.
                   Mr. Rajesh Kr.singh, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. T.s.sabarish, Adv.
                   Mr. Navanjay Mahapatra, Adv.
                   Mr. Annirudh Sharma-ii, Adv.
                   
                   Mr. Ilin Saraswat, Adv.
                   Ms. Ilma Irfan, Adv.
                   Mrs. Poonam Seth, Adv.
                   Mrs. Anita Rani Sharma, Adv.
                   Mr. Ajay Prakash, Adv.
                   Mr. M. M. Kashyap, AOR
                   Ms. Zainab Saiyed, Adv.
                   
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   Mr. Sufyan Hasan, Adv.
                   Ms. Pritama, Adv.
                   Ms. Shaivani Gupta, Adv.
                   Ms. D Poornima, Adv.
                   Dr. Sunita, Adv.
                   Ms. Hema Malik, Adv.
                   
                   Ms. Rooh-e-hina Dua, AOR
                   
                   Mr. Haresh Raichura, AOR
                   Mrs. Saroj Raichura, Adv.
                   
                   Mr. Chirag M. Shroff, AOR
                   
                   Mr. Shyam D. Nandan, AOR
                   Mrs. Priya Puri, AOR
                    Intervenor-in-person
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                   Mr. Rakesh Mishra, AOR
                   Ms. Savitri Verma, Adv.
                   Ms. Shreya Singh, Adv.
                   Mr. Alok Kumar Pandey, Adv.
                   Ms. Kiran Pandey, Adv.
                   
                   Mr. Milind Kumar, AOR
                   Ms. Udita Singh, AOR
                   Ms. Anuradha Mutatkar, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mrs. Suhasini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. T S Sabarish, Adv.
                   Mr. Navanjay Mahapatra, Adv.
                   Mr. Annirudh Sharma - Ii, Adv.
                   Mr. Amrish Kumar, AOR
                   
                   Ms. Supriya Juneja, AOR
                   Mr. Anand Shankar, AOR
                   Mr. Zeeshan Diwan , AOR
                   Mr. Abhas Kumar, AOR
                   M/S.  M. V. Kini & Associates, AOR
                   Mr. Rajivkumar, AOR
                   
                   Mr. Manoj K. Mishra, AOR
                   Mr. Umesh Dubey, Adv.
                   Ms. Madhulika, Adv.
                   Mr. Anand Kumar Rai, Adv.
                   Mr. Amulya Dev Mishra, Adv.
                   
                   
                   Mr. Shekhar G Devasa, Sr. Adv.
                   M/S.  Devasa & Co., AOR
                   Mr. Manish Tiwari, Adv.
                   Ms. Thashmitha Muthanna, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.
                   
                   Ms. Astha Sharma, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Suhashini Sen, Adv.
                   Mr. Rajat Nair, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. B.k.satija, Adv.
                   Ms. Shagun Thakur, Adv.
                   Ms. Chitrangda Rastravara, Adv.
                   Mr. Chinmayee Chandra, Adv.
                   Dr. N. Visakamurthy, AOR
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                   Mr. Ajay Vikram Singh, AOR
                   Mrs. Priyanka Singh, Adv.
                   Mr. M Aamir Faiyaz, Adv.
                   Ms. Anushka Rajora, Adv.
                   Mr. Shiddharth Shankar Jha, Adv.
                   Ms. Kalpana Jha, Adv.
                   
                   Mr. Ajay Kumar Singh, AOR
                   Ms. Akriti Chaubey , AOR
                   Ms. Pratibha Jain, AOR
                   Mr. Ajay Pal, AOR
                   Mr. Nishit Agrawal, AOR
                   Ms. Rakhi Ray, AOR
                   Ms. Manika Tripathy, AOR
                   Mr. Mayank Aggarwal, AOR
                   Mr. Jasmeet Singh, AOR
                   Mr. Rahul Narayan, AOR
                   
                   Mr. Dhananjay Garg, AOR
                   Mr. Abhishek Garg, Adv.
                   Mr. Praveen Bajaj, Adv.
                   Mr. Chaudhary Shamsuddin Khan, Adv.
                   Mr. D. K. Garg, Adv.
                   
                   Ms. B. Vijayalakshmi Menon, AOR
                   Ms. Vanita Bhargava, AOR
                   
                   Mr. Amit Kumar Singh, AOR
                   Ms. K. Enatoli Sema, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Anando Mukherjee, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.k. Satija, A.A.G.
                   Mr. Rakesh Kumar Mudgal, A.A.G.
                   Mr. Akshay Amritanshu, AOR
                   Mr. Rahul Khurana, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Drishti Saraf, Adv.
                   Ms. Aakanksha, Adv.
                   Ms. Ishika Gupta, Adv.
                   Mr. Sarthak Arya, Adv.
                   Ms. Drishti Rawal, Adv.
                   Mr. Sarthak Srivastava, Adv.
                   Mr. Mayur Goyal, Adv.
                   Ms. Richa Verma, Adv.
                   Ms. Seema Sindhu, Adv.
                   Ms. Kirti, Adv.
                   Mr. Abhishek Chand, Adv.
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                   Mr. T. Mahipal, AOR
                   Mr. Rajat Joseph, AOR
                   Mr. Gaurav Goel, AOR
                   Mr. Umesh Kumar Khaitan, AOR

Mr. Anupam Lal Das,Sr.Adv.
Mr. Rajat Singh,Adv.
Mr. Anirudh Singh,Adv.
Ms. Bhumika Kapoor,Adv.
Mr. Dilip Aswani,Adv.
Ms. Aurica Singh,Adv.
Mr. Sarthak Chandra,Adv.

                   
          UPON hearing the counsel, the Court made the following
                             O R D E R
(1) I. A. NO. 142712/2025

1. Issue notice, returnable in four weeks.

2. Mr.  Praveen  Swarup,  learned  counsel,  appears  and  accepts

notice for the Municipal Corporation of Delhi.

3. Dasti service, in addition, is permitted.

4. In  addition  to  the  usual  mode,  liberty  is  granted  to  the

applicant(s) to serve notice through the Standing Counsel for the

respondent(s).

5. As  prayed,  liberty  is  granted  to  the  applicant(s)  to  file

additional documents.  However, the same be supplied to the learned

counsel appearing for Municipal Corporation of Delhi.

(2) CEC REPORT NO. 44/2025

1. This is with regard to an application of the Sir Ganga Ram

Trust  Society,  New  Delhi  seeking  permission  of  this  Court  for

construction of the Out Patient Department Block (OPD Block) and

associated additional works.

2. The matter was referred to the Central Empowered Committee

(CEC) for examination and submission of its recommendations.

3. The  recommendations  of  the  CEC  in  its  report  dated  8th

September, 2025 are as under:-

“29. Having examined the site, the KML mapping, and the

observations regarding tree cover and existing land use,
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the  Committee  is  of  the  view  that  the  proposed

construction  aligns  with  the  hospital’s  operational

requirements  and  does  not  adversely  impact  the

Morphological  Ridge.  In  view  of  the  foregoing  facts,

observations, and Public health importance of the Project,

the CEC recommends that this Hon’ble Court may consider

granting approval to the Sir Ganga Ram Trust Society for

the construction of an OPD Block along with associated

ancillary  works  over  an  area  of  0.347  ha  within  the

Morphological Ridge, New Delhi, subject to the following

conditions:

i.  The  Applicant  Trust  shall  deposit  5%  of  the

project  cost,  proportionate  to  the  area  falling

within Ridge, into the Ridge Management Board (RMB)

Fund, in accordance with the conditions imposed by

this  Hon’ble  Supreme  Court  of  India  in  WP  (C)

202/1995, T. N. Godavarman Thirumulpad Vs Union of

India & Ors., for management and conservation of the

ridge.

ii. The Applicant Trust shall not fell, or damage,

any tree for the proposed construction.

iii. The Applicant Trust shall undertake plantation

of one hundred (100) saplings of indigenous species,

each  approximately  10—12  feet  in  height,  in  the

vacant areas with the premises of the Hospital that

are  presently  not  being  utilized  for  any  purpose.

Suitable protective measures shall be provided around

the saplings, and the Trust shall ensure their proper

upkeep  to  enable  their  survival  and  growth  into

mature trees.

iv. Any other condition as may be deemed appropriate

by this Hon’ble Court.”

4. A perusal of the aforesaid recommendations would reveal that

the CEC in principle does not have objection for construction of
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OPD  Block  alongwith  the  associated  ancillary  works,  subject  to

certain conditions.

5. We are, therefore, inclined to allow the application, however

subject to the conditions that the applicant/Sir Ganga Ram Trust

Society, New Delhi shall file an undertaking before this Court that

they  will  implement  the  recommendations  made  by  the  CEC  in

paragraph 29 of the report dated 8th September, 2025.

6. Insofar as recommendation Nos. (i) and (iii) are concerned,

the same shall be implemented within a period of eight weeks from

today.

7. The application is accordingly disposed of.

(3) I. A. NO. 32418/2024

List  after  the  judgment  is  pronounced  in  I.  A.  NOS.

203615/2024, 218080 and 210981/2024 in W.P.(C) No.4677/1085.

(4) I. A. NOS. 182567/2019, 182573/2019, 150265/2021 & 275268/2024 

1. Since this is a dispute between two lawyers, we would request

Shri  Guru  Krishna  Kumar  and  Ms.  Anitha  Shenoy,  learned  Amici

Curiae, to submit a report to this Court on or before 27.10.2025.

2. In case, ironing out of the creases to be done, the Court will

consider  after  the  receipt  of  the  report  of  the  learned  Amici

Curiae.

3. List on 28.10.2025.

(NARENDRA PRASAD)                               (ANJU KAPOOR)
DEPUTY REGISTRAR                      ASSISTANT REGISTRAR
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